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Mr.Y.K.Sharma, consel for aplicnt. . :
Mr.Manoj Bhandari, counsel for the respondents.

In this case, the appllcant had pleaded -
that he could not appeéar™ih ‘the selection test for the
post of Sectional Engineer (Signal) grade Rs. 6500-10500
(RP) due to illness. He had prayed in the OA that the
respondents be directed to hold a supplementary selection
test for the applicant. It was noted that the respondents
had conducted a selection test earlier, therefore, it was
ordered that the result of the said test was not to be
declared by the respondents.

During the pendency of the O0.A., the
respondents called the applicant for supplementary test
for the said post vide Annex.R/2. The applicant appeared
in the said selection. test which was conducted on
22.1.2000. Learned. counsel for the respondents has
submitted that the applicant could not succeed in the said
selection test. The learned counsel for the applicant also
admits the same. “ : -

In view of this, the O.A. in our opinion,
has become infructuous. Consequently, the O.A. is
dismissed as infructuous. The stay order granted on
24.11.99 is hereby vacated. ' '
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(GOPAL SINGH) (A.K.MISRA)
Adm.Member Judl . Member
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